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0.A.NO. 240/2001 

ORDER DATED 1 9.. 4.2002. 

Mr.ROtay, learned counsel for the Applicant 
S 

undertakes to furnish the required postages for service 

of a coj of this order on the RescOrIts  by Regd.pOst 

with AD by 23-4-200 2.On filing the required postages,a 

copy of this order passed on 19-4-2002 be set to the 

Re$Ofldts by Regd,post 

MEMI3ER(JUDICIAL) 
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